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been made in the administrative set­
up connected with the enforcement 
of the Gold Control Order?

The Minister of Finance (Shri T. T. 
Krishnamachari): The Gold Board 
has been abolished and an Adminis­
trator has been appointed with head­
quarters at Delhi to perform among 
other functions those which were 
earlier entrusted to the Board. All 
the work relating to policy matters 
as well as enforcement has been cen­
tralised in the Department of Revenue, 
Ministry of Finance. Certain aspects 
of control such as certification of 
goldsmiths have been entrusted to 
State Government agencies and Gold 
Control Officers are being posted in 
each State to co-ordinate the work.
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